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(b) if so, whether the same has 
been Implemented?

The Minister of Natural Reoources 
(Shri K. D. Malaviya); (a) and (b). 
The recommendations of the Special 
Committee appointed by the Govern­
ing Body of the Council of Scientific 
and Industrial Research to examine 
the Report of the Second Reviewing 
Committee are awaHed.

Em plo ym en t  Su r v e y

m i. Shri A. N. Vldyalankar: Will 
the Minister of Finance be pleased to 
state:

(a) whether Government have com­
menced the survey of the extent of 
employment in the entire country;

(b) if so, the method employed, and 
the areas under survey at present;

(c) the time limit within which 
Government hope to complete the 
work; and

(d) the agency employed for this 
work?

The Minister of Finance (Shri C. D. 
Deshmukh): (a) to (d). It has 
been decided in principle to conduct 
an integrated survey of the extent 
of employment in India on a national 
scale through the National Sample 
Survey in their next round commenc­
ing about May, 1955. This survey 
will cover the whole of the Indian 
Union, and will be supplemented by 
surveys conducted by some of the 
State Governments.

The Central Statistical Organisation, 
in consultation with the National 
Sample Survey and other interested 
agencies concerned, is preparing a 
progranune of work for implement­
ing the decision.

The field survey is likely to be 
completed in four or five months, and 
some preliminary results may be 
available by the end of the year.
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P ension  R ules

♦156. Shri Amjad Ali: Will the
Minister of Defence be pleased to
state:

(a) whether the Pension Rules of 
Emergency Commissioned Officers of 
the former Indian Medical Depart­
ment have been recently revised;

fb) if so, what are the main chan- 
£e.«?;

(c) whether rates of pension have 
also been increased; and

(d) if so, what are the new rates?
The Deputy Minister of Defence 

(Sardar Majithia): (a) to (d). The 
question of revision of the pension 
Rules of Emergency Commissioned 
Officers of the late Indian Medical 
Department has been under con­
sideration by Government and cer­
tain principles for liberalising the
existing pensionary terms have re»
rently been accepted. The details 
are, however, under consideration and 
final orders are likely to be issued 
shortly.
C entral B oard of P hysical Education 

AND R ecreation

*157. Shri Rishang Keishing: Will
the Minister of Education be pleased 
to state: *

(a) whether « meeting of the Cen­
tral Advisory Board of Physical Edu­
cation was held in the last week of 
December, 1954;

(b) if so, the decisions taken at 
that meeting;




